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F.No. 33/RTI/Misc.jCESTAT-ND/ Admn.2016
Customs Excise & Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi - 66

Dated: 19.04.2017
J.D. No. 12-32/2017

Sub: Information sought under Ri~ht to Information Act. 2005

With reference to the RTI application dated 05.04.2017 filed by Shri R. K. Jain in

(PIO J.D. No. 12-32/2017, please find enclosed herewith point wise reply concerning

the Administration section is as under :
I

!
Reply to (A)(i){ii)
(iii)
Reply to (B)

and The information is enclosed.

,

Shri V. pi. Pandey joined CESTAT as Group "B" Officer on
2.6.2000: He was posted at Delhi during his tenure.

Reply to © There is :no transfer policy for CESTAT secretarial! registry
staff.

Reply to (0)
i

There is ho transfer policy for the Assistant Registrars and
the Dy. R~gistrars.

Reply to (E) The information is enclosed in the list enclosed with Para
i

(A) in Column "Duration" and highlighted in;ld. -J
{Bineesh Kumar K.S.}

Deputy Registrar{Admn.}



S. Name of the Present Joined as Station at Date of Station Duration
No. Officer Post which joined Joining in As Group "A"

CESTAT Officers
1. Shri K. S. Deputy Assistant Delhi 12.4.99 Delhi 12.4.99-1.6.2003

Bineesh Kumar Registrar Registrar Bangalore 2.6.2003-21. 7 .2005
Chennai 22.7.2005-18.7.2011
Bangalore 19.7.2011-7.2.16
Delhi 8.2.16- till date

/

2. Shri Mohinder Deputy Assistant Mumbai 1.1.2003 Mumbai 1.1.2003-5.8.2004

Singh Registrar Registrar Delhi 6.8.2004-31. 7 .2012
. .-... .~.- - - .... -- - "----_. --_._- _A •• _ .._._.- ...... --... .- .. •••• __ ._ ••• , _.'. ___ •.••• A •• , -- ----- .. - .._- -----,_ ..,.--- -_ .._-. ' . ... --- ..- -."_ ..- •..." .".- ..•_ .. -Ahmedabad 1:8:2013--'1: 1-;-2016- --- -- - -

Delhi 1.1.16-till date

3. Shri T. Deputy Assistant Mumbai 15.12.99 Mumbai 15.12.99-10.7.2006
Viswaprakash Registrar Registrar Ahmedabad 11. 7 .2006-31. 7 .2012

Delhi 1.8.12-26.12.2012
Mumbai 27.12.2012- till date

4. Shri T. K. Deputy Court Kolkatta 27.11.98( Kolkatta 13.12.2001-18.7.2011
Sarkar Registrar Master As Court Delhi 18.7.2011-8.11.2011

Master) Kolkatta 9.11.2011-till date



S. Name of the Present Joined as Station at Date of Station Duration
No. Officer Post which joined Joining in As Group "A"

CESTAT Officers

5. Shri S. K. Assistant Assistant Delhi 21.4.99 Delhi 21.4.99-9.10.2000
Verma Registrar Registrar Kolkatta 30.11.2000-19.6.2001

(On
deputation) 27.6.2001-23.12.2001
Delhi 24.12.2001-30.6.2006
Bangalore 7.7.2006-18.7.2011
Delhi 19.7.2011-2.12.2015
Chandigarh 2.12.15-31.3.17

..... - ..... _ ..- ..__ .., ......... , ..,." ... . ............. _ ..--_ ........... ,....- - ......... ...... ---......... '...- ...• _ ... ...•... -..__ .__ ....•_ ...._ ............ ...•,._ .............. --._ .•..-_ ..-.- .............. ._-_ .......•..... __ .__ ...._ ... _-_ ...•....... Kolkatta----- ---- --L4-;-11tnotjotned~--

6. Shri Mukesh Assistant Court Delhi 5.8.04 (As Delhi 23.6.2006-10.1.16
Gupta Registrar Master Court Allahabad 11.1.16-26.2.17

Master) Chandigarh 27.2.17- till date

_ t') • I~o.r :z.q, L-" J97'1 4-~
7. Shri Kripa Assistant Court Delhi ..•1=\ ~ ..•h_"'!' I Delhi 1:9.11.07 - 11.12.15=..•..•..Vl

Shanker Registrar Master ~ {as Court Hyderabad 14.12.15- till date
Master

8. Shri U.S. Assistant Court Mumbai 12.08.02 ( Mumbai 12.08.02-28.09.2006
Verma Registrar Master as court Ahmedabad 29.09.06- 30.04.2014

Master) 1.5.14-till date

9. Shri V. P. Assistant Court Delhi 2.6.2000( Delhi 1.5.14-till date
Pandey Registrar Master as court

Master
9. Shri Santosh Assistant Assistant Bangalore 3.2.16 Bangalore 3.2.16- till date

Kuma r Tiwa ri Registrar Registrar



10. Shri Rohit Assistant Assistant Chennai 27.4.15 Chennai 27.4.15-19.2.17
Kumar Shukla Registrar Registrar Allahabad 20.2.17- till date

11. Ms. Yakshi Jai Assistant Assistant Delhi 23.12.14 Delhi 23.12.14- till date
Singh Chauhan Registrar Registrar



F. No. 1c.2-:?2- / CESTAT/CPIO-ND/VPP/2017
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-ll0 066

Dated:- Ds/b'f/17
I

ID No. 12~:?2)!~
Subject: Information sought under RTI Act, 2005.

Sir,

Please refer to RTI application No. IlJ 53.9/)?-
dZq;)S}lr .of Shri /Smt. R.K. Jain under RTI Act

enclosed) wherein certain information are sought as
therein is related to your section.

dated
2005 (copy
mentioned

Therefore, in terms of the provisions of Section 6(3) and Section
5(4) read with Section 5(5) of RTI Act 2005 the RTI application No.ID3~-J«+ dated. MlS;/I1= CPIO ID No. /2-~s2//;; is
forwarde herewith to the you as deemed CPIO with the request to
provide the correct and para wise information/ inspection on or before
c:&5 JDY JI:; directly to the applicant and intimate the undersigned
within the stipulated time failing which, you will be responsible for delay
and penalty if any, under section 20 of RTI Act. You are, further
requested to follow OM No.12/ 31/20 13-IR dated; 12.02.2013 circulated
on 23.05.2013

Note:- RTI application's replies which are related to outer
benches may be gathered form there by filing RTI applications there
directly, for facilitation, CPIOs are nominated at all outer benches
separately.

Encl: As above. 1~
(V.P. Pandey)

Central Public Information Officer
Copy to.

~ I2,e.lt;}
2. _

3. _

4. _

5. Sh. R.K. Jain, 1512-8, Bhishm Pitamah Marg,
Wazir Nagar, New Delhi-ll0003



if 7P\ 0...\ <;)'7\rp\1! CD No' 1J-~?,2f 2.0 I 'f-

'\ 'tJ'-\ ~ APPIi~on under Section 6 oflb. Right to Information Act, 2005
'\

To

Ref. No. :RTI/P-195110399117
Dated : 29-3-2017

Shri V.P. Pandey
CPIO & Assistant Registrar
Customs Excise & Service Tax Appellate Tribunal.
West Block 2. R.K. Puram,
New Delhi - 110066

Name of the Applicant R.K. Jain

Address 1512-B, Bhishm Pitamah Marg
Wazir Nagar

ew Delhi-II 0003

(b) Phone as.
- ----- ---+------------ -------------

09810077977,011-24651101,011-24690707

011-24635243(c) Fax No.~-1~~---------+-----------------------
Whether a Citizen of India

,..,
J. Yes I- - -- I--+-------------t---------------

(
I

Particulars of Information
--I-' --- --.--- ._-- - .--

Vf'fCl~-=? c....P\ o .

~~ CE..S, A,
~ ~ l~~OJV

&rt.~ 02...-C;-2-DOoJl

--ne-t..ao ~ 1\ ofrb-~

Details of information (A) Please provide the following information in
required relation to all the existing Assistant Registrars

and Dy. Registrars of the CESTAT.

(i) Please provide date of joining of each of
them in the CEST AT and the rank and post
they joined.

(ii) Please provide the stations at which each of
one of them joined the CESTA T and place
of their present posting.

(iii) Please provide duration for which they ,
I

have been remained posted at each I
particular station.

(B) Please provide the date of joining of service or
Shri V.P. Pandey at CESTAT and the post at
which he joined and the stations at which he
was posed during his tenure in CEST A T.

(C) Please provide details and copy of the transfer
policy for CEST A T secretarial I registry staff.

(D) Please provide details and copy of the transfer
policy for the Assistant Registrars and the Dy.
Registrars in the CESTA T.

v·f q>a~ c:, v-P I 0 II (E) As per Government of India instructions, every
A:--s ~ - I ~'~ Class I Officer has to be transferred in 3-5
'v (j' ~ . years so that no local contacts or vested
~ ~ interest is created. Please also provide names
9Y\... "30-4-! 20\ 9. of the Assistant Registrar I Dy. Registrars who
_ __~ __~~ have r~main posted for 5 years at one station.

~ ~~~"\I~~9-tA
v.~<G'~~~~~~~
03~t{)v... -u.'3·' 7

J
( -



-2-

Note:-Please provide pointwise information/
response for each of above points.

5. I state that the information sought is covered under RTI Act and does not fall
within the exemptions contained in sections 8 or 9 or any other provisions of the
Right to Information Act, 2005 and to the best of my knowledge it pertains to
your office. Information is being sought in larger public interest.

6. A Postal Order No. 38F 171726 for Rs. 10 towards payment of fee is enclosed
herewith. You are requested to filling the name in which the Postal Order is
payable.

7. As per Section 7 of the RTI Act, 2005 information is to be provided within 30
days of the Application. .a..

Telephone No. : 9810077977
011-24651101,24690707

Fax No. 011-24635243
Place: New Delhi
Encl. : as above
l lir.r


